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FT.3M. 3206(37).—Fva T TLHRTT, T TTTHART ATAHTHT, 1956 (1956 T 48) #FT €11 3 F @< (F)
FTT & STIRAT &1 TART Fd g0, TH ATSGAAT AT T TSI H THRIAT 20 00 TG &, AT 757
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(3) #r FeeT+Y wfafe § fafAtae sfe & avawer § oTqg=T & wavd (2) § Sfeated srfaatiat 1 3+ sfafaam
& AT HEAH ATARTAL o Ficdl T SITE il o (o7 TAEIT TeOH TSR 6 & H TTIehd Fdl g
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[T. 5. NH-12014/7/2025/0DS/East (C No. 260234)]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, thel8th June, 2026

S.0. 3206(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in
the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned
in column (4), (5), (6) and (7) respectively of the said Schedule for National Highway 26 construction of New Major
HL Bridge across River ONG at Km. 43.500 in the State of ODISHA.
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SCHEDULE

Land acquisition on National Highway 26 construction of New Major HL Bridge across River ONG at Km. 43.500 in
the State of ODISHA

SL CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7

1

1 Sub- NH26 ODISHA BALANGIR Balangir 1 Salebhata

Collector, | KM 43.5
Balangir TO KM
43.5

2 Tahasildar NH26 ODISHA Subarnapur
Rampur KM 43.5
TO KM
435

Rampur 1 Cherupali

[F. No. NH-12014/7/2025/0DS/East (C No. 260234)]
SHAIKH AMINKHAN, Director
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